With the approval of the competent
grades of Pr. Commissioner/Commissioner o

Central Board of Indirect Taxes & Customs

Office Order No. 148/2018 dated gt October, 2018

F.No. A-22012/04/2018-Ad.]I
Government of India
Ministry of Finance

Department of Revenue

W E

North Block, New Delhi

Dated, the 9" of October, 2018

OFFICE ORDER NO. 14822018

authority, the following transfers and postings in the

with immediate effect and until further order.

f Customs, GST and Central Excise are hereby ordered

[s: Batch/ | Name of the Officer From To
No. | Emp ID (S/Sh./Smt./Ms.)/Date
of Birth
[T 2 3 5 6

! 1987/ Sandeep Kumar Pr. ADG. DG (ARM). Pr. ADG. DG (ARM), Delhi
491 (27.10.1962) Delhi (Posting regularised)

2 | 1993/ Chetan Kumar Jain Udaipur GST & CX, ADG, DG Audit. (Hgtrs)
807 (25.12.1965) Jaipur GST & CX Zone Delhi

3 | 1992/ Hitesh Shah Commr, CC (AR). Mumbai Cus 1
732 (13.06.1967) CESTAT Mumbai (AP Special Cargo).

Mumbai -1l Cus Zone

4 1997 / K. V. S. Singh ADG (Adj.), DGRI, Aurangabad GST & CX
691 (13.01.1963) Mumbai ZUI Nagpur GST & CX Zone

5 | 1993/ Kulkarni Narendra Raigarh GST & CX Shillong GST & CX
791 Vishwanath Mumbai GST & CX Zone | Guwahati GST & CX Zone

(24.07.1963)

6 | 1989/ Mohan Kumar Singh | ADG. DGRI. Hyderabad | ICD, Tughlakabad (Import),
585 (01.01.1967) ZU Delhi Cus Zone

7 1993/ Partha Roy Choudhury | W.B. Cus (Prev.) Commr, CC{AR), CESTAT.
808 (28.04.1967) Kolkata Cus Zone Delhi

8 1990/ Pradeep Kumar Mumbai (Appeals-11) Bolpur GST & CX.
655 (28.04.1961) Mumbai GST & CX Zone | Kolkata GST & CX Zone

9 | 1988/ Pramod Kumar Singh | ADG, DGRI, Lucknow Jaipur GST & CX
548 (16.10.1961) ZU Jaipur GST & CX Zone

10 | 1992/ Rajendra Singh-1 ADG. DGGI, Lucknow ADG. DGoV, Lucknow Z1!
725 (18.02.1967) ZU

11 | 1990/ S. Faheem Ahmed Hyderabad (Audit-1) Vijavawada Cus (P)
642 (27.10.1964) Hyderabad GST & CX Vishakapatnam GST & CX

Zone Zone
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12 19937 Shubhagata Kumar [ ADG. DG Systems Delhi | Delhi Audit-1,
157 (24.12.1967) Delhi GST & CX Zone
13 | 1995/ Sudha Koka Vijayawada Cus (Prev) Chennai IV Cus
888 (15.08.1966) Vishakhapatnam GST & | Chennai Cus Zone
i CX Zone
14 | 1992/ Sunil Kumar Mall ADG, DGoV Ahmedabad | Customs Nhava ShevaclV.
756 (01.01,1967) ZU Mumbai Il Cus Zone
15 | 19907 V. Usha ADG (Hgtrs) Commr (CX), |
635 (24.04.1965) DG Audit, Delhi CBIC
16 | 1993/ Vinayak Chandra Patna Cus (Prev) ADG, DG Systems
788 Gupta Patna Cus (Prev) Zone Delhi
(02.06.1967)
17 [ 1993/ M. R. R. Reddy ADG, DG Systems. Delhi Secunderabad GST & CX.
15 (15.04.1966) Hyderabad GST & CX Zone
18 | 1992/ Veluru Santhosh Thiruvananthapuram GST | ADG, Settlement Commission.
770 Kumar & CX Chennai
(01.07.1961) Thiruvananthapuram GST
& CX Zone
19 | 1992/ Suman Bala (Dr.) Kolkata (Audit-1) Chandigarh (Appeals).
768 (18.02.1964) Kolkata GST & CX Zone | Chandigarh GST & CX Zone
20 | 19927 V. Rajendran ADG, Settlement Chennai Cus (Appeals — I)
771 (15.04.1959) Commission, Chennai Chennai Cus Zone
21 | 1990/ Satendra Vikram Delhi (Audit-I) ICD, PPG & Other ICDs.
639 Singh Delhi GST & CX Zone Delhi Cus Zone
(25.06.1965)
22 [ 19937 Arun Kumar Jaipur ( Audit) ADG, NACIN, Faridabad
781 (18.06,1967) laipur GST & CX Zone
23 | 1991/ C.P. Goyal CCF, Delhi ADG, DGPM. NRU, Delhi
660 (10.10.1963)
24 | 1990/ Dieep Shekhar Bhubaneswar GST & CX | W.B. Cus (Prev.)
627 (26.07.1964) Bhubhaneshwar GST & Kolkata Cus Zone
CX Zone
25 | 1991/ M. Subrahmanyam Mangalore GST & CX, Bengaluru Audit-11 GST & CX
692 (22.07.1966) Bengaluru GST & CX Bengaluru GST & CX Zone
Zone
26 | 1990/ Tejpal Singh Directorate OFf Gandhinagar GST & CX
613 (20.06.1965) International Customs, Ahmedabad GST & CX Zone
Dethi
27 11992/ Vikas Kumar ADG, DGoV, Lucknow ADG, DGRI, Lucknow ZU
731 (28.02.1966) Zl .
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28 | 1993/ Subhash Agrawal-I Nhava Sheva-IV, ADG (Adj.), DGRI. Mumbai
786 (07.07.1967) Mumbai Cus Zone-II Zl
29 | 1991/ Madan Mohan Singh | Noida (Appeals) Meerut | Gauwtam Budh Nagar GST and
685 (07.01.1967) GST & CX Zone CX
| Meerut GST & CX Zone
30 | 1989/ Govind Krishna Dixit | Noida (Customs) ADG. Directorate of Data
573 (14.11.1963) Meerut GST & CX Zone | Management, Delhi
31| 1993/ Suresh Kumar Bengaluru (Appeals-1) Bengaluru North GST & CX
785 (02.12.1966) Bengaluru GST & CX | Bengaluru GST & CX Zone
Zone
32 | 1992/ Pranesh Pathak Delhi (Audit-11), Faridabad GST & CX
724 (25.08.1966) Delhi GST & CX Zone Panchkula GST & CX Zone
33 | 1994/ Ranjan Khanna Commr, CC(AR), Delhi (Audit-11). ]
845 (08.09.1971) CESTAT, New Delhi Delhi GST & CX Zone
34 | 1993/ Shiv Kumar Sharma Lucknow Cus (Prev) Lucknow GST & CX
802 (16.08.1966) Patna Cus (Prev) Zone Lucknow GST & CX Zone
35 | 1993/ Vivek Prasad Bengaluru (Audit-1) ADG. DGGI, Ahmedabad 21U |
810 (07.05.1963) Bengaluru GST & CX
Zone
36 | 1994/ Engineer Kesavan Tirupati GST & CX. ADG. DGGI. Vizag 71
854 (22.06.1971) Vishakhapatnm GST &
CX Zone
37 [ 1990/ Bandana Deori Shillong GST & CX ADG, DGRI. Guwahati ZU
656 (12.08:1964) Guwahati GST & CX
Zone
38 | 1993/ D.P. Naidu Secunderabad GST & CX | ADG. DGR, Hvderabad Z1]
811 (01.07.1964) Hyderabad GST & CX
Zone
39 | 1995/ Rajesh Kumar Mishra | Belapur GST & CX Nhava Sheva - V.
897 (06.08.1970) Mumbai GST & CX Zone | Mumbai Cus Zone-1]
40 [ 1992/ Vijay Singh Chauhan | Nhava Sheva — V ADG, DGoV, WZU
754 (05,10,1967) Mumbai Cus Zone-Il Mumbai
41 | 1993/ B.B. Gupta ICD. PPG & Other ICDs. | ADG. DG Systems.
792 (13.09.1968) Delhi Cus Zone Delhi
42 | 1990/ Sunil Kumar Singh Gandhinagar GST & CX | ADG. DGoV. AZLI
645 (29.06.1964) Ahmedabad GST & CX Ahmedabad
Zone B
43 | 1991/ - Shrawan Kumar ADG, DGRI, Mumbai ZU | Raigarh GST & CX
686 (21.10.1996) Mumbai GST & CX zone
44 | 1990/ Rajesh Pandey ADG, DGGI, Pune ZU ADG. DGRI. Mumbai /1
614 (25.08.1965)
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45 | 1990/ Valte Vungzamuan Lucknow GST & CX Noida (Customs)
657 (01.03.1967) Lucknow GST & CX Meerut GST & CX Zone
Zone
46 | 1993/ Ved Prakash Shukla Commr.. CC{AR), Lucknow Cus (Prev)
813 (30.12.1966) CESTAT, Allahabad Patna Cus (Prev) Zone
47 | 1991/ Capt. Samjay Gahlot ADG, DGPM, NRLU. CCF. Delhi
694 (07.10.1961) Delhi
48 | 1991/ P. K. Behera Chennai IV Cus Chennai (Audit-1)
707 (28.06.1963) Chennai Cus Zone Chennai GST & CX Zone

2

All the officers mentioned above may be relived immediately and they must join at

their new place of posting on or before 25.10.2018. under intimation to the Board. No representation

whatsoever shall be entertained before they join at their new

.

Principal

Chief  Commissioners/Principal
Commissioners/Directors General concerned shall send

place of posting,

Directors  General/ Chief

the compliance reports regarding relieving

and joining of the above officers to the Board [with a copy endorsed to ADG(HRM-11), DGH RD|

by 31.10.2018.

4.

All the representations received till date regarding transfers/postings in the grades of

Pr. Commissioner/Commissioner of Customs, GST and Central Excise stand disposed of.

Copy to :

th i

o o

. Officers concerned

(S.A. A(rl}

Under Secretary to the Government of India

All' Principal Chief Commissioners /Principal Directors General/Chief Commissioners /
Directors General of Customs, GST and Central Excise
PS to FM/MOS(R)/ Finance Secretary/ Chairman, CBIC/ All Members. CBIC/ JS(Admn).
CBIC/ Commr.(Coord). CBIC/ DG(Vig.), CBIC/ DS(Ad.1IY Dir. (Ad.V)

4. SS(RY IS(RY DS(Admn) Hgrs./ US(Ad.1)
All Heads of Departments under CBIC/ Pr. CCA. CBIC, New Delhi.

. Pr. ADG(HRM-1)/ ADG (HRM-I1), DGHRD, New Delhi

PAOs of all Commissionerates / Directorates under CBIC
The Manager Website, Directorate of Systems, New Delhi for uploading on website
Office Order Folder




